$I TEM NO 29 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Cvil Appeal No(s). 7189/2015
STATE OF U.P. & ORS. Appel | ant ('s)
VERSUS
RAM KRI SHAN SONI Respondent ( s)
(with appln. (s) for vacating stay)
Date : 07/09/2016 This appeal was called on for hearing today.
For Appellant(s)
M. Gaurav Dhingra, Adv.

For Respondent (s)
Ms. Midul a Ray Bharadwaj, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Last opportunity of three  weeksé&#39; time is granted to the
Ld. Counsel for t he appel | ant for filing af fidavit of
val uati on.

Regi stry to process t he mat t er for listing i medi ately

after three weeks bef ore t he Honé&#39; bl e Court, i f af fidavit of
val uation is filed and if not filed, t he mat t er be processed
for listing before the Honé&#39; bl e  Judge in Chanbers for further

directions.
( PAWAN DEV KOTWAL)
Regi strar



